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C.A, No. 55/2008 | H

CENTRAL ADHINISTRATNE TRIBUNAL,
JODHPUR BENCH, JODHPUR

Original Application No. 56/2008

HON'BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN.
HON'BLE MR. TARSEM LAL, ADMINISTRATIVE MEMBER.

Nawal Singh son of Shri Prathvi Singh, resident of KPB-4/3 MES
Colony, G.E. Llalgark Jattan, Dist. Sriganganagar Rajasthan,
Official Address - Refg. Mechanic (HS) office of Garrison
Engineer Lalgarh Jattan Sriganganagar.

..Applicant.
Mr. Kamal Dave, counsel for applicant.

VERSUS

1. Union of India, through Secretary, Ministry of Defence,
Govemment of India, Raksha Bhawan ,New Delhi.

2. Commander Works Engineer {CWE), Military 'Engineering
Services {MES), Sri Ganganagar.

3. Bhupender Singh s/o Shri Kishan Singh, R/Mech. working in
the office of G.E. Sri Ganganagar, District Sriganganagar

{Raj.)
...Respondents.

Mr. Kuldeep Mathur, counsel for respondents No. 1 & 2.
None prasent for respondent no. 3.

ORDER {Oral)

When. the matter came up for hearing, Mr. Kuldeep
Mathur, tearned counsel for the o,fficiail respondents, submitted
that the applicant has aiready sent & ié er dated 27" May, 2008
to the Commander Works Engineer, Sri Ganganagar, requesting
the department the he withdraws the G.A. No. 562008 without
any condition since he has aiready been granted the benefits of
seniority at proper place vide Order No. 1109/1004/ETR dated
28" April, 2008 and tt;e said request [of the spplicant has aiso
been followed by‘ an Affidavit. The sai 6ocumet;«bs are taken on

record. { ,
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M. Kamal Dave, learned counsal for the applicant
submitted that the said submission put forth by the learned
counsel for the official respondents may be recorded and the

matter may be closed.

In view of the said submission put forth by the learned
» " counsel for the parties, we are of the view that the present

Original Application will not stand now. Accordingly, the present

Original Application is dismissed with no Tﬁe was”’@ri:oss.\_/ e
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{ Tarsemial}) {
Adrinistrative Member
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V. Sachidanandan)—
Vice Chairman (J)
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